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Title: Statement regarding recent developments pertaining to Indians
stranded in Iran as a result of Corona Virus.

THE MINISTER OF EXTERNAL  AFFAIRS (DR.
SUBRAHMANYAM JAISHANKAR): Hon. Speaker, Sir,

(Interruptions)

AT 3 : AT T3 St BT AUl (a0 IR WeHe 81 38T 8
| 3 3IY U |

DR. SUBRAHMANYAM JAISHANKAR: Sir, [ rise to apprise this

august House of some recent developments pertaining to Indians
stranded in Iran as a result of the Corona virus situation.

(Interruptions) Before I come to the Iran situation, kindly allow me to
describe the larger global landscape with respect to Corona virus and our

approach in responding to this challenge.

As all hon. Members are aware, the global spread of Corona virus
is now real and serious. Yesterday, the WHO declared it as a pandemic.
As a country whose citizens are spread across the world, this is a matter
of utmost concern. At the same time, it is absolutely essential that we
react responsibly and soberly. What we say and what we do should
address problems, not spread panic. It is natural that there would be

situations of different degrees of gravity in different parts of the world.
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As a Government, we will assess these in terms of their urgency and

seriousness, and respond accordingly.

As the House would have noted, where specific interventions are
required -- as in the case of Wuhan in China, the Diamond Princess crew
in Japan or now the pilgrims in Iran -- we will take necessary action. But
these are exceptional situations that require exceptional response. At this
time, travel in itself is not recommended as it only heightens risks.
Where communities are understandably anxious, we should reassure
them and encourage the observance of globally recognized precautions
and procedures. An excessive sense of alarm would only be to the

detriment of those who are really in need.

Let me now turn to the issue of Iran. As per available information,
there are above 6,000 Indian nationals in various provinces of Iran.
These include 1,100 pilgrims mainly from the Union Territories of
Ladakh and Jammu and Kashmir, and the State of Maharashtra; nearly
300 students primarily from the Union Territory of Jammu and Kashmir;
about 1,000 fishermen from the States of Tamil Nadu, Kerala and
Gujarat; and others who are on longer-term stay visas in Iran for

pursuing their livelithood and religious studies.

As the Government started receiving information about the spike in
Corona virus cases in Iran, as a precautionary measure, direct flights
between India and Iran were temporarily suspended with effect from 27
February. Advisories were issued to avoid travel and returning

passengers were started to be screened. This is an ongoing exercise.

Our Embassy in Tehran and Consulates in Bandar Abbas and
Zahidan are naturally reaching out immediately to Indian nationals in

Iran and ascertaining their welfare.
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An advisory was issued asking our nationals to
observe appropriate precautions. Emergency contact details of the
Indian Mission were put out. Embassy and Consulate officials have been
reassuring the Indian nationals and ensuring that they are in good health
and had adequate provisions. I mention this as an overall approach but
also with specific reference to the fishermen community whose welfare

has been raised with me by a number of hon. Members.

Given the large number of Indians in Iran, it was natural that we
should seek to sequence their return, taking into account their location
and exposure. The initial focus is on visiting pilgrims. Many of them are
in Qom, where Coronavirus incidence has been strong. The nature of
residency also increases the risks of exposure. Age is also a factor to be
taken into account. As their welfare is being currently addressed, we are
now focusing on Indian students. Many of them are studying medicine
and are fully aware of the precautions to be taken in this difficult
situation. The Embassy is in regular contact with them as a group. Our
understanding is that the region where most fishermen are located has
not been affected so severely. These factors will guide our approach in

the coming days.

Over the last few days, the Government has been making focused
efforts for the safe return of the stranded Indians. Given the scale of
COVID-19 and its pressure on Iran's own resources, a team of six Indian
health officials has been deputed to Iran in order to set up testing and
sampling facilities there. The first batch of 108 samples were received in
India on 7 March. These were tested and 58 Indian pilgrims (25 men, 31
women and two children), who tested negative, were repatriated in IAF
C-17 special flight on 10 March. We have also received samples of 529

more Indians on this flight which have been tested in National Institute
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of

Virology, Pune. So far, 299 of them have tested negative. Some mort
results are awaited. We continue to collect more samples in Tehran and
our endeavor is to ensure the earliest possible return of our nationals
after appropriate testing and screening. We are working with the Iranian
authorities to operate some limited commercial flights to facilitate early
return. Our Embassy, with cooperation of the Iranian authorities is
making arrangements for medical care and monitoring of those who

have tested positive.

Our Embassy staff and the medical team are working round-the-
clock under difficult conditions to ensure the objective of earliest
possible return. The House will appreciate their operational
constraints,given that there have been restrictions that have been
instituted for public health reasons in Iran. It is not easy to organize
transport, accommodation and other logistics. The Iranian system is very
stretched but we do appreciate their cooperation in these difficult

circumstances.

Hon. Speaker, Sir, I visited Srinagar recently. I took the initiative to
meet parents of some of the students who are in Iran. Their anxiety at
this time is completely understandable. I shared with them in detail the
ground situation and sought their understanding. I assured them that
Government would facilitate the earliest possible return of their
children. I would like to share with the House that the sampling of these
students has begun today.

Our Consulate in Bandar Abbas are in touch with the Indian
fishermen, who are in southern provinces of Iran, including in cities of

Asaalouyeh, Chiruyeh and Kish. Some of them have been visited and
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others would be soon. Provision of essential supplies to them is being
ensured. As per available information, of them are all in good health. I
assure the House that we will continuously track their welfare and

respond to their needs.

The House will surely appreciate the few other Nations have done
what we have with respect to the COVID-19. The global Coronavirus
situation is being monitored on a continuous basis by a Group of
Secretaries headed by the Cabinet Secretary and a Group of Ministers,
headed by the Minister of Health and Family Welfare. My Ministerial
colleague has already apprised the House of measures being taken to
control and contain the spread of virus within the country. The Prime
Minister himself has reviewed the situation from time to time. We have
been regularly issuing travel advisories and visa guidelines that reflect

the situation in countries of concern.

In many respects, India has been ahead of the curve in taking

precautionary measures.

Sir, the House should also be aware that in view of the further
spread of Coronavirus, the Government decided yesterday to take more
stringent measures 1n regard to international travel. The reason for this 1s
obvious. All the cases so far have come directly from those who have a
travel history. In doing so, we are very clear that we will do whatever we
must to ensure that the spread of Coronavirus is restricted and that the

health security of India is ensured.

Let me spell out some of the measures that the Group of Ministers

at a meeting yesterday approved. They will come into effect at 12:00

GMT on 13™ March at the port of departure. These measures include:

one, all existing visas, except diplomatic, official, UN and International
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Organisations, employment, project visas, stand suspended till 15%

April, 2020; two, visa free travel facility granted to OCI card holders has

also been kept in abeyance till 15th

April, 2020; and three, all incoming
travellers, including Indian nationals, arriving from or having visited

China, Italy, Iran, Republic of Korea, France, Spain and Germany after

15t February shall be quarantined for a minimum period of 14 days. It

was also decided that any foreign national who intends to travel to India

for Germany after 15" February shall be quarantined for a minimum
period of 14 days. It was also decided that any foreign national who
intends to travel to India for compelling reasons may contact the nearest
Indian Mission. Indian nationals are strongly advised to avoid all non-
essential travel abroad. On their return, they can be subjected to
quarantine for a minimum of 14 days. International traffic through land
borders will be restricted to designated checkpoints with robust
screening facilities. These will be notified separately by the Ministry of
Home Affairs.

Sir, the situation in Italy 1s now emerging as a cause of great
concern. I would like to share with the hon. Members that steps in this
regard have already been initiated. It has been decided to make
provision for testing primarily for students and compassionate cases in
Italy and collect samples for testing. A medical team is being sent there
from India. Those tested negative will be allowed to travel and will be
quarantined on arrival in India for 14 days. The challenge is growing by
the day in Europe and we will respond accordingly. We have appointed
in the Ministry of External Affairs a senior official to coordinate our
Coronavirus response internationally. A nodal office is being established

to speedily process requests for assistance that are naturally expected to
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increase from different parts of the world. There will be some pressing
or some unusual situations and we recognise that and we will respond to

that. The details of the nodal office will be made available very soon.

Hon. Speaker, Sir, I am confident that the hon. Members of this
House will join me in commending the efforts of our medical teams, the
officials of the Indian Embassy and Consulates, the Air Force crew, the
Air India crew and all those who in India are working tirelessly and
selflessly to ensure that our people in Iran and other countries are safe,
and can return expeditiously. The Coronavirus challenge will require a
focused and sustained effort on our part and we will keep the House

apprised of developments.

Finally, I would like to strongly emphasise that the Government
remains fully committed towards the welfare of our nationals in any part
of the world as well as ensuring the security and safety of our homeland.

This has been the hallmark of our foreign policy.

(Placed n Library See No. 2197/17/20)
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IISGEIR

12.35 hrs

SUBMISSION BY MEMBERS

Re: Corona virus threat in the country

SHRI T. R. BAALU (SRIPERUMBUDUR): Sir, I appreciate fully the
efforts made by the hon. External Affairs Minister of our country.
Sometime back, a representation made by the parents of Kanyakumari
fishermen had been forwarded to the hon. Minister of External Affairs as
well as the hon. Prime Minister by my leader Dr. M.K. Stalin. I want to
know the response of the hon. Minister to this. Are the fishermen from
Kanyakumari in deep South and Thoothukudi safe? What are the
arrangements that are being made by the Government to deport all these

people? ...(Interruptions)

A 3ede: -1 At off, 3 LAHTd &, 3UHT Uh 1Y Sare ¢
G |
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HEAI 3ieed: A1 #3) off 94 a9+t gewt &1 9 fora 38 8,
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SHRI ANTO ANTONY (PATHANAMTHITTA): Hon. Speaker, Sir,
as we all know, the novel corona virus has affected over 100,000 victims
around the globe as of today and has terrified the entire world, especially
so, after Covid-19 has officially been declared a pandemic by the World
Health Organisation last night. The Director General of WHO has said
in his statement, ‘Pandemic is not a word to use lightly or carelessly’.
Currently in India there are 58 active cases out of which 14 are from
Kerala. Out of those 14, 11 cases are reported from my Constituency

Pathanamthitta. 1 strongly believe that these cases could have been

avoided. The three passengers who came from Italy on 29th February
were allowed to go without screening because there was not testing

facility at Cochin airport. That has led to a wild chase for thousands of

primary and secondary contacts. It was only after 3" March that

stringent screening measures were ordered. As of today in Kerala, over
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250 people are hospitalised, 1,495 are under home observation.
Naturally, after the news of the outbreak came out, the social life has not
just halted but has ceased to exist in my Constituency. (/nterruptions)
Sir, there is a severe shortage of masks and sanitisers. Prices of these
commodities have shot through the roof following an unforeseen
demand. ...(Interruptions) 1 urge upon the Government to bring these
products under Essential Commodities Act so as to control their prices.
...(Interruptions) 1 would urge upon the Central Government to provide
the State of Kerala all possible assistance medically and financially to

overcome this horrible reality and contain any further spread.

SHRI N. K. PREMACHANDRAN (KOLLAM): Hon. Speaker, Sir,
the House fully appreciates the steps taken by the Ministry as well as our
Missions abroad in order to prevent to prevent the spread of novel
corona virus. The hon. Minister has stated that stringent measures have
already been taken so as to have screening tests at the airports. However,
it is quite unfortunate, as rightly said by Shri Anto Antony, that three
persons of a family had come to India and there was no screening or
testing done. That is why the entire Kerala i1s now in a panic situation.
The universities are closed and the colleges are closed. The Government
has taken precautionary measures. However, there are many Overseas
Citizens of Indian Origin stranded at the airports. What would be the
fate of those passengers who are stranded at the airports? Every day, we
are getting telephone calls from the passengers who have already
obtained tickets and are at the airports. The only country which is
imposing a total ban is India. What would be the fate of those
passengers who are stranded at various airports? They are helpless. They
are calling us for help. Would the Minister please clarify that point also?
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PROF. SOUGATA RAY (DUM DUM): Sir, I appreciate the steps so
far taken by the Government of India, the Health Ministry and the
External Affairs Ministry.

Today’s headline says, ‘India quarantines itself’. That means no
new visas will be allowed excepting for United Nations and other such
designated officials. The Government has taken steps earlier to send a
plane to Wuhan in China. Then, 58 Indians have been evacuated from
Iran, 83 people have arrived at Delhi from Italy and our medical team is

being sent to Italy.

My question is simply this. There are five countries which are
designated. All incoming travellers including Indian nationals arriving
for or having visited China, Italy, Iran, Republic of Korea, France, Spain
and Germany shall be quarantined. We have got information about
China, Iran, and Italy. I would like to know from the hon. Minister the

position with regard to Republic of Korea. ...(Interruptions)

Sir, | would like to know the position with regard to Republic of
Korea, France, Spain and Germany. How many Indians are there? Do
they want to come back? What are the steps the Government is taking

with regard to them?

ot 9T UGS (SR TR, TET dP TH-HIHR & Jaard] AR
ggl & SR &1 AT 5, YRHR &1 3947 dldiedd! BII|T 8 | It
has been an attitude of apathy and indifference. 315 3 dF 8% Ugd 5|
T S & Aifey o @ f @nT ot T OTST 8, 9 DI |, o 9
A A HH I P 8 TT 20 ITd b WIS 8, I T A BT YT
fHaT ST | 99 9 31T 9 S el (o1 7T, Rtk Tes S8Tet S g |
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shoes of the parents of those students. ...(/nterruptions)

SHRI THOMAS CHAZHIKADAN (KOTTAYAM): Sir, as was
mentioned by Shri Anto Antony, 14 cases have been identified in Kerala
out of which, three are from my constituency and they are just five

kilometres away from my house.

I would request the Government to take immediate steps for their

recovery and make necessary arrangements. ...(Interruptions)
HON. SPEAKER: No.
... (Interruptions)

SHRI THOMAS CHAZHIKADAN : Sir, there are hundreds of people
stranded at the airports. ...(/nterruptions)

SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, I would like to
bring to the notice of the hon. Minster, through you that from my
constituency, 11 people are stuck in Mashhad in Iran and the Indian

Embassy is telling them to come to Tehran. They cannot come.

My request to the hon. Minister is to ensure that they come to
Tehran and bring them back. They are all pilgrims. Will you also add
United States to the list of affected countries because a large number of

virus cases are coming up in US?
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SHRI HIBI EDEN (ERNAKULAM): Sir, Kerala has been badly
affected as everybody knows. My request to the Government of India 1s
criminal cases should be registered against people who are not
cooperating with the health authorities, who are spreading panic in the

social media.

Also, there are lack of virology institutes in India, especially
southern part of India. Kerala should be given testing centres and
virology institutes. Biosafety cabinet and PCR machines should be
provided by the ICMR.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, I appreciate the
steps the External Affairs Ministry and the Minister personally has
taken. The whole House appreciates the steps that our Embassy have
been taking throughout the world. My concern here is this. As I had said
on the earlier occasion, it 1s an international crisis and 1 had also

appreciated the steps the Health Minister has taken during this crisis.

The two things that actually crop up before us is, the number of
virology centres where testing needs to be done needs to be enhanced.
We have only two centres, one in Kolkata and one in Pune. Now, as for
instance, we have one regional medical research centre in
Bhubaneshwar, which is also testing. But as we have large number of
AIIMS institutes throughout the country, they should also try to have
this type of testing.

As far as international flights are concerned, Air Asia has an
international flight which flies from Bhubaneswar international airport

to Malaysia. But adequate screening facilities has not been available in
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these airports. There is one more concern which I would like to raise
here. How are we going to trace those people who have travelled by
international flights into India during last two weeks? Whom have they
contacted? This 1s very much necessary. It is not that we quarantine the
country today and stop at that. We need to take care of those people also

who have already come back to our country.

SHRI H. VASANTHAKUMAR (KANYAKUMARI): Sir, nearly 700
fishermen from Tamil Nadu are stranded in Iran and three or four
islands. So far, they have been provided food and other things, but since
yesterday, they were told that they have to go mid-sea and stay there.
They are no longer allowed to stay in their place. They are very much

scared.

oft WITEd A (FTRER): e HEIed, AN faex HA off 98 § |
3CAl & TIRUIE W, fdh HRIFT ARRY I aolg I W Hel Alh a3
8 AT 8, 30 HRA ¥Kacy &, o STeaR iod & & | TaRuie
dieelt e 8 U €, 3fF I W0 & o R @ e 1 30
YRAT TS 3edl & A TIRUIE R B U §, 36! 9y a1 &
flU HheH I3 U |

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI):
Firstly, I would like to thank the hon. Minister for his statement. He has
been responding to all our queries and he has been very helpful that way.
He mentioned in his statement about a 14-day quarantine of people who

have come to India. Where 1s the Government going to quarantine them?
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We know that there are Indians working all over the world and students
studying in different parts of the world who have not been affected by
coronavirus. Will the Minister provide a helpline number which students
and people working in different countries can contact for some kind of
help if they need?

AT 3he: BT & I A0 TS ot 3R I H 3¢k 39+
N B FAE | FFEA P AAE | TP AT SAR T |

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): | must
appreciate the endeavour taken by the hon. Minister in his own capacity
and on behalf of the Government in order to stem the rot so far as
coronavirus is concerned. The coronavirus has already assumed a

pandemic proportion much to the consternation of all of us. So, now we

have to think and act globally. EII'ID\TWJE[, WW%@R%
ARAl T TSHal 3R, de URAMTAWA S | dIRTRTARTg | d
ST TR T B § | TFal 3RT J T 3MeH g9R fefkae o
MATYT | 3 & T ITD! TR §3HT 3R I A &1 T | 399
IR fofeae H I-am UgT 81 718 | S 916X &, TR 93]
3RT 3R 3T WG, STgl WeR @RI SATal ofd &, I & YR 3R
3fite¥e BId §, S ANl 3t SHeR! & T 37 Us gz Qe
3R Udh Y WY o iR ﬁéﬂ HAT there should be a concerted

effort by the two concerned Ministries.

ot sea a1 (@WRERT): w8 "y, Jauyd ¥ AT fagw
HA S, AT g w3t St 8k O IR B Y=uare ST 9T g,
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3TYR ad BT ITedT 8, i Igi+ forg diih F 3R fora-t wofed
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DR. SUBRAHMANYAM JAISHANKAR: Sir, let me briefly respond

to the observations made by various hon. Members.

Let me start with Shri T.R. Baalu’s question about fishermen in
Iran and the arrangements which are made for them. At this moment, I
want to assure you, we have no coronavirus cases among any of the
fishermen but they have difficulty in getting food and other things. Our
Consulate is in touch with them and will continue to be in touch with
them. We are monitoring the situation and we are setting up a nodal
centre to check their welfare and the welfare of the other people.
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Shri Antony raised the issue of no screening at Kochi. That is not

my understanding. My understanding is that there was screening
instituted at all international airports. We have tightened it since then
and I can assure you on behalf of the Group of Ministers that this is

something which 1s very much on our agenda.

Shri Premachandran again raised the issue of tests. He also
referred to people who are stranded at airports. I want to assure you that
we are today helping the people who are stranded at airports. We are
preventing a sense of panic. I also want to clarify that India has not
imposed a ban. India has said that if people from certain countries who
are coming here, they have to go through quarantine — in certain cases
compulsory quarantine and in some cases discretionary quarantine — and
Indian citizens who are coming back will obviously come back to

quarantine conditions if that is required.

Prof. Saugata Ray raised the issue again saying we are not issuing
new visas. What we have done 1s this. We have kept in abeyance certain
categories of visas for certain countries where there is prevalence of
coronavirus. Ours is not the only country that has done that. There are a
lot of other countries that have also done that. We were among the
earliest to do it. He asked what was happening in Korea, France, Spain
and Germany. We have not seen the kind of crisis situation that we have
seen in Wuhan or we are seeing in Iran or we are seeing in Italy. So, we
have to prioritise. We have to see where the problem is more severe and
what kind of people are affected. For example, pilgrims are affected
because they live in conditions where the spread of disease is very
possible; students are affected because the dormitories are closed. We

have to see where we should give the attention and where the resources
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should be given. I think, they would understand it. I would urge all the

hon. Members to understand it as well.

Shri Hasnain Masoodi raised an issue about our response time in
Iran. I would like to share, through you, with the hon. Members that
there has been a very difficult situation in Iran because their own system
1s under severe pressure, hospitals are under pressure, and testing
facilities are not available. We first tried to get everybody help in Iran.
When we realised that this was not happening, we were required to send
our medical team. We had to actually establish a clinic at Qom. We had
to shift even that to Tehran and ask the people to go from Qom to Tehran
because that was the compulsion on us there. So, there has been no lack
of sensitivity to the situation of people but please understand that it 1s a
very difficult situation in Iran and we are working on it. Fifty-eight
people have come back. I expect, maybe, another more than 200 would

come back soon and the numbers will keep increasing.

Shri Thomas Chazhikadan again raised the issue of airports, to

which I have replied.

Shri Asaduddin Owaisi raised the issue of people who are stuck at

Mashal. At the moment, we have one medical team operating at Tehran.

We are asking people to come to Tehran for testing. If there is a
problem, we will find a way of reaching people in Mashhad. We will

not leave them out there. I can give you that assurance.

Shr1 Hibi Eden ji raised an 1ssue of virology testing centres. Dr.
Harsh Vardhan ji is here. In due course, he will reply to that. Let me

finish my list. We are setting up more laboratories for testing. The
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number of such laboratories has increased, but I would like my

colleague to answer that question.

Shri Mehtab ji also asked the same question about the testing

centres. He will answer that question.

The issue regarding tracking those who are coming in, is a very
valid 1ssue. I would like to assure the Members that there 1s a very very
detailed tracking procedure. In fact, the Group of Ministers has seen
every patient who was tested positive and has tracked hundreds of
people who have been in contact with that patient. It is not that we are
only quarantining. There is a very very detailed tracking procedure in
place and it is because of that we have been able to keep it to the limit

that we have.

Vasanthakumar ji raised an issue of fishermen who are in the
island. I would like to assure him that we will make sure that they are
looked after. We are regularly in touch with them. Therefore, the

provisions will be made.

Bhagwant Mann ji raised the issue of 30 students of Punjab who
got stuck at the Italy airport. I know that the hon. Member is concerned
about students from his region. [ would like to tell him that there are not
30 students but there are many more students from different parts of the
country. For me, I need to find a way of helping or bringing all of them
back. We are at it. Please understand, we can only bring them back if
they are tested. They have to be tested and to test them, we have started
the sampling today. We cannot bring back untested people in very
severe epidemic situation because I have the security of this country to

worry about as well.
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Kanomozhi ji asked about setting up a helpline and where will we
quarantine. We will be setting up a helpline. We have identified a large
number of possible quarantine centres. Till now, most of the quarantine
is taking place in Manesar and close by, but if the quarantine numbers
mount, we have already initiated an exercise in cooperation with
different Ministries and State Governments. We have a much bigger
contingency plan for quarantining. I think, Dr. Harsh Vardhan ji would

be in a better position to reply to it.

Finally, with regard to Adhir Ranjan ji’s issue about Saudi Arabia,
I would like to say that we are very very sensitive to what is happening,
particularly with our people who are working in very difficult conditions
in the Gulf. So far, in the Gulf the cases have been very limited but we
are very much on the alert because we totally share Member’s concern
that if the situation becomes worse there, they will have to be a priority
area. So, it 1s very much on our radar. I would request my colleague to

reply on other issues.

SHRI ANTO ANTONY: A number of pregnant women are waiting at
the airports....(Interruptions)

AT eTe: o Sdk Rig (s 9, s te fiae dia o |

ft saaik Rig e (@ge arfge): siemer S, US| & HTIHT
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3P T HIAT 18T, Hai ST IMT, difcs 9 9 o2
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SHRI MANISH TEWARI (ANANDPUR SAHIB): Speaker, Sir, thank
you very much. We understand the seriousness of the situation. I would
just like to draw the attention of the hon. Minister, through you, that the
Government has advised the States to invoke the Epidemic Diseases Act
of 1897. This is a 120 years old Act, which is a four Section Act and

which does not even define what an epidemic is.

13.00 hrs

My question is this. Is the legal architecture appropriate to deal
with a pandemic of this kind? Is the Government contemplating to bring
in some kind of an Ordinance in order to beef up the legal architecture
because I do not think that the legal architecture is adequate to deal with

the situation which is evolving?

ADV. A M. ARIFF (ALAPPUZHA): | am raising a very serious issue
facing NRIs beyond the health-related problem. One who stays in India
for more than 120 days, will lose his NRI status. Earlier, it used to be
182 days for staying by an NRI. This decision was announced by the

hon. Finance Minister in this Union Budget.

oft A AR (faHR): sremer off, iS5 S & anT 39 SR ¥ 9gd
W SRS, ST M AN A H @ e AW S
AT TIRUACY IR 3¢ 9 B &) ga®T WHR o B g2 oY
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quy H T & $S <2 DI o9 fohdn €, W WY B o fhar g 8k
hlss I AN 98l 98] o 9&hd &, T 8AR ¢ & Ht 0 32 &l 9
H DI A g 82 39 & TR | oy &I of T 8l 8T 8,
R WER 37 fo- 9 I T & TR & & T w1 82

A 3regef : 4t g9 ge= off |

AT 3TE : 3T 96 W1, Hifp 7 ot B dia o1 dieet e
2 | 3TUhT JaTd 39T YafId gl § |

oft 3N ge St |

Wy 3R uRaR Feamor W= fagE ok wenfiet w@=h aur
gt fagme w3 (ST, g¥ ade): snerufly sregef SR, st ®1wt OR
AT Tei A 3O 91d Fal & SR TR Tganh ot SFaRidR off gRI
faean & ey H SR IRRY mﬁu&f@rﬁeﬁwﬁlﬁ%
3 Pheld hH ﬁ?@@ﬁ?ﬁﬁ?ﬁﬁﬁ@’qlﬂ?ﬁﬁfml SIS
F e AR [ STHPRI Gl T8 § | 3% 1A offl 9% 9 W &, |
T o S8 O 5@ Ul &1 afe § STR QI al Ut e &
3T <Y UTeqd 3R WTeT ThT BRTT 3R 3y I+t & fore ag o ot
3TITH & | T8l s anll 3 UTIT URYH ad fhar f 3R &g
HY Hal IR NfSifed M g, a 39wl Adad I8 & b ITDT TWRUIS
R FHIT T8 53 3R fadivar T P & G Aaa w7 |
# 3Ue! THERT & o 9amT @edT § fe 99 ot @is uxie, uRie
T TYOR 918 T 3MTdT 8, l 98 U HIH Hdl § b 98 30T Ieh
fERIIR BT gweflore T 4Rl &, dT8 98 §aTs Siglol & 3fax HRdl
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2 O] TRUKC IR WA ¢ | S9b dI¢ 3BT YHd ThifT gldl g,
fSUTET A Iue! o X! §, o Rieewy & a1 yHa I &1
Reee 8 | oo a1 U9 B4 €, o I3l IH smgdiice & faar S
g 918 3drd | far 9w a1 fhadt R Ren A fPur oW | oo
AT ot fect, yHa wpifH a1 fodt +ff Rur 3 drsr-ar ot gt
giar 8, dl 37 anNl &1 fore 9918 ot & 3R e & gART o
TSI €, 981 oR o IR UHor &l Hrgersss Scl 3di e | 39H
THY B! 91 I8 ® fb afe one garw 5u At & 313 +ft Ryews
T8I § 3R yHa wpifin  oft Avifeq €, o +f Iurar € iR H 14 f&F
& ZTRIeTH Uikgs B §, 1 et off Rirewg 2aaiu €) Iohd 8, 3afere
forge Ted 7 ois i 218e 81a1 8, 37 94t Al ot e SHeR]
o & g fefeaey # wfddy onfhad 3R We Ta-Hey & g
feuréTicy ! ugars SN € | 59 0T THI Wse 3T <3H §AR &%
T I ¥ UdN 89R AN el gfdad | §, e 16-Us
Hg¥ic & R ard fhaT ST 8 | A Tifold a8 uitviied &y Sl
Y fAd B T 3R IR 3T a1 uiivifed 3w, df 39T I8 Addd
7Y fo I8 fom T whifT & 3maT @ |

STH] HAAd I8 ¢ fb pRIACT Ifdaly a1 Wi oT fos R e
& d1g 1 IUD! Uleilfcd HPb MTSHICC B ¢ T | sHHed 4 8
Rple TR Fe-T1 ared § fb ofd Ixd & Ugd ol dhal 37T @l 399
ETI%I BY favg & U IR} UIEEHNIERS dbf | we are sharing detailed
guidelines with all the States daily. We are talking with all the Health
Secretaries daily. We are in touch with all the Ministers either on
telephone or through all possible means. RIS ]MH Dl gHDT g3 I I
faeqd 137 R &t g RUIE ofell 8 o H g ¥R WHied 8id §
fSFd SR d g9 aFN & [SRPRA G € | T S Gloiiicd ba gid
€, 39 UH-UH Uivilicd hy o ol [Scts Picded P ¢l Bl SITal
g | TH-TH I P 162, 200, 150 3R 250 Hicded ddb Bl o D
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3% Y R ¢ o, ITH T +ff ISP 3R Loh 918 St o
| i 3mud ¥ fedt & Wt a8 TadweHt J8l IgA! d1feu fab
TP DI T § |

A9 WU fewell & TRUIE IR SR, diF ©e T 3R 1R IR
Fge vt Te 91y 8 91, a9 /7 Bis B g9 Pt UG B,
3! g4 R feca H oy fhan § SR had ®hit- | AR 9
ﬁﬁﬁa%a‘rsaw A qsﬂﬁ%%%ﬁﬁ?%ﬁﬁmﬁﬂﬁﬁ:@ﬁ
g&d | Sl Ugd 91d TORUIC, 17 SHa B e FW SJ-I-I THIT
I B A, I fcdl!, s, DIADI], ST, §aIdlG, Tas 3R
DI % | Kochi is amongst the first seven. Today, we are doing it at 30
airports. A1 TIRUICYH TR §H RI AT B! FASey & aR H i
P W e | T BPIFFT & e & 3up! ®ig S3c Tl B
91T |

W, 3t g & IR H BT T 7, THRT S Wed YPIY Y g,

central Reference Lab, i.e., the National Institute of Virology in Pune.

After that, we had started with 15 labs difd Ig Udh ScIH X 7151 § |

Ig qIddl SR IR 31, I9&T 4 T ufcper WA 8, !
HIfAS-19 T 3T 8 | TP ARSI H I8 oXC el 81 Ihdl | IqH]
il Eb_@ﬁ %, that has to be given at the related regions. o 3P CHIBA
fece ¥ 98l A1 aedi | In spite of this being such a big task, AR
S H 3T THY 51 AR 3R 56 S8l IR HoldRH dcd g | gt
100 ST8T ¥ 1} STTET SH18 WR gURI I8 Ufdefdd] HIaifSc 51 361 § |
We went up to the extent, b ST§ 339 TRBR A gl f& ggi TR S T
g, 3P ¢ GIRE IR DT I U Pls HbHoH 78! ©, they
cannot help us on account of that issue, gq- g1 I 3 CEIEERCH

Eﬂ:ﬁ EIET“@[ 3Gt @ aa, which is not a simple thing. The weight of
the whole lab is in tonnes. 98 IRT T8l WOl 3R g HIRIY P b
HIcH I fFTeRg B, g0 dF B! 98] IR Lol o ¢ 3R a1 &
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39 A &I 3 dﬂﬁ@lﬁ? RS | I FerH I AR IIRg &
TR &I B TRICAd 3hay HFRET BT 8, But when we saw that
there was a delay in that, we devised an alternative mechanism, forTd
g8l ¥ YR 931, d8f & NN &1 I o §, BIS o9 Bl e
HIP, Sl 3P U PHT W g, 3TH! Jgl ddR Md & | Igf I §H
3UP! X B & R foF@! AAifca ROl 3 @l §, 37 doy &
BH 9199 T8 IR A1 38 & 3R 390! PRACEI HX W & | I can
appreciate the concern of every MP, ERES ﬁ_ﬁc W} gdh B R %,
you also have to appreciate for URd # o1 AEfeithd Uicipia 3R
HiH e ®f [ fbt fbdl ol T gdigoiers | 9o d8f d Fa)
T ST gebdT | g8 ¥, 131 9, S 89 §, ofgl ¥ IR} g1 & U8
Sthax Y= §oMT 8, T8 & 1 T 645 YR & 3R 7 Hiereifag=d
& I g1 & SR T Ugd AR 3T 3R SIORT ¥ 89 g8 9
112 T T A 3TY 3R ITP G SITaH $i o 17 f, 398 e
AT U, P! ST T AR 31T | R A & 3z Ig I7T =
g3 I 3¢ H §U I8 Lol SR 330§ A &1 a1 R fobar
e aR A st Mt A s TR A aadrmrg | ot Sedt &
3R W I8 TR R §5 © |

Students and all are finding themselves helpless. gaot d WY Srar
OR-TR I SHhaRME TS BIwI g | Seat 7 ot g1 3 Uiy 3 37
I DI IgT AT IR ©, AP CRETT P alel & | 89 A g 9 98T IR

Ad BT G W ¢ | F 31U Jab] HISMRYT ded g | ...
(TAYT) TRPR 39 UPR P! Dl b el a1 dearg | ...
(CIEKIR)

ot ek Io ARt (TEHYR): 1 3cal H od Hold 8. (STaHT)

DR. HARSH VARDHAN: Let me complete. I did not interfere when
you made your submission. i BRI IR H 3T gt &I SHTHA o
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Iear g fb o +ff 971 oIk Afswa Meiwid ! 2P ¥ a0 g,
d 99 98 RN B HRA | 8- d1d ATl di bl U TpR &1 Kb A
¢d BT, 39 99 YRl DI YRI&d 999 a1 gARI I 0Rg 9
e g | S F IR Ve TaHcT S U FHA AT S T S IR W,
3{axcll 9 TR, we are in touch. W—g‘lﬁ%?ﬂq ol Yy 7 &
IS AW I8 | 3l <l 7 ugl A IR g e S a g o
Jd® g | fafsa Fia o &3 AN § FIdd Pi g, S ST
HHA G |

Hon. Members, I have to tell you that things are under control but

we need your cooperation. &H g ﬁdlﬁagﬁmﬂlﬁﬁmﬁ,
3y &= § Wgi Pl H el aRE B ! &, 3R 3T IAD!
fEgHIT P, Y U A3 e U R 89 27, 3l ecu g1 &
SR U HETTATS | BHRI o A3 IR §8d IR IR B 3T
eI 8 | BH 3UH! Sl T IR TS ¢ 33 &, S9H ged ars &l i
TR E | I 1Y 98d IRI S8Idhcs AT g | T g Wey 7 ot
3H-3(09 BT AT TR &1 W § |...(3ayM) 30 gt gd
DISURE B dl...(FAYT)

Y Srefik To e : U sH W SIS | s AARE | ..
(AgYT)

oi. gd g g s & forw | . (sgum)

WG e : 3TUH! FH off Dt a1 &l 6 -1 g |

(dYT)

ST ¥ a9 SMUP! Sr-3u & § ANl Bl 3BT dRg U Tohe
R & [ gadc foble &A1 8, il 3MTUH! STeRGKIT BRI
IERY JHIE 6l Ugdl Jbdl 8 | 3R MU 3(0H-3TT B Jeb
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mﬁmmﬁ%ﬁmmmaﬁiﬁmﬁ Uoldhe R fear o
MY A | ... (HaYM )

oft fomTast frem (qh): Y SHOR &1 WeY &7 82 3R YHd SHOR

Jgd HE el & oY U Y sHoR grfefarde § wvar AT | S H
23 TS HRFT I/ T Yo 81 U &, df HH § & Tgf YHd 3HOR

A | . (FIYT)

ft R Uvsy @rEESHAR):  dHY Helcd, Th a9
TIRUIE W AWM | ... (TFYH)

HAHEATT 3T : 4=UdTg |

g1, g¥f ad=: o efid =M ©, a8t tgH3E & o= T &,

T 98T AdBHSH MU 8 | ... (aY) 39 drT Hi 39 399 &)
feaftme ®wiu | .. (c@ayum)

AT & - AT H31 Si, 3TUeh! 4=gaTg |

Y 3R o9 Ay : g7 T8 § T 3y sF wfva wifvw 1.
(CICEIG))

AT 3remel ; 3R o7 Sft, 7 31U <) Hie 3R feae g ¢,
T g g, 7 |
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13.13 hrs

BUSINESS OF THE HOUSE
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